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Shri T m l m a  Main The employees 
have already made It known tbat the 
terms of reference are not proper and 
they have objections to them- In view 
of this, would Government discuss 
this matter again with representatives 
of the workers and revise the terms 
of reference? Also, what is going to 
happen till the Commission goes into 
it and comes to a decision? Till that 
time, is there a guarantee that there 
will be no retrenchment?

Shrt Hathl: So far as the terms ot 
reference are concerned, one ■of the 
MPs. Shri Mohammad Ismail, did see 
me day before yesterday. I told him 
tbat if It is found that the terms of 
reference will not serve the object we 
have in view, we could discuss the 
matter If it is found that those terms 
are not l ik e ly  to have the results in 
view, we shall certainly discuss them 
and reconsider the matter.

So far as the surplus staff is con
cerned, I have had discussions with 
the works and management also. The 
Caltex people had come to me They 
said they are prepared to take 24 
people immediately there are vacan
cies in Calcutta.

Mr. Speaker: Next question.

Shri Ganesh Ghosh: We have one or 
two more questions to ask-

Mr. Speaker: We are already very 
late.

Report on Science Fahey

*1238. 8M  irifflb l u s r  Chaadhurl: 
Shri S. C. SsnisaU'
Shri Yaafcpal Singh:

WiH the Minister of Education be 
pleased to state:

I t )  whether It is a tact t e l  the 
< > 1™ *  of the University Groats

of India; and

Commission b n  popoaed that a report 
on Science Policy be placed — 
before Parliament;

(b) whether the Council of Scienti
fic and Industrial Research would pre
pare this special report; and

(c) If so, the reaction of Govern
ment thereto?

The Minister of State In the Ministry 
of Education (Shri Bhagwat Jha Acad):
(a) Dr D S- Kothari, Chairman, 
University Grants Commission while 
delivering a lecture on April 26, 1907. 
at Sapru House, New Delhi, made a 
suggestion, in his personal capacity, 
that an annual report should be placed 
before Parliament dealing with the 
progress of Science and matters having 
a bearing on Science Policy.

(b) and (c). There is no proposal 
for preparation of such a report by 
the Council of Scientific and Industrial 
Research The Scientific Advisory 
Committee to the Cabinet has been 
giving thought to the publication of on 
annual report on the implementation 
of the Scientific Policy Resolution, and 
also on the possibility of making this 
report public

Shri S. C. Samanta: May I know 
which department of his Ministry is 
/foaling W ith the International Coun
cil of Scientific Unions and Associa
tions, and whether that department 
will be able and f it  to put in a re
port?

Shri Bhagwat Jha Aiad: In this 
case, before this the Estimates Com
mittee of Parliament had recom
mended such an action. As it is 
known that the Scientjflc Committee 
of the Cabinet is considering this 
question and has decided that it will 
review the scientific policy of the 
country and prepare a report and 
submit it to Government, it can be 
later on considered for publication 
also.
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Shri S. S. Kotharl: On what lines 
ia the Council o f Scientific and Indus
trial Research being reorganised; we 
have seen in the papers that there 
ia a lot o f talk about thif reorgani
sation!

She Minister t f  Education (Dr. Tri
ton *  Sen): It »  being reorganised to 
serve the needs of industry It should 
work in liaison with industry. That 
is the idea behind the reorganisation

Shri P. Gopaian: May I know whe
ther it is a fact that national and re
gional laboratories have come into be
ing m every State in India except 
Kerala? I would like to know whe
ther Minister for Scientific Research 
and Cultural Affairs had openly an
nounced in 1960 that every State would 
be given such laboratories I would 
like to know the reason why Kerala 
alone is neglected.

Mr. Speaker: Please sit down Un
less you sit down, he cannot get up

Shri P. Gopaian: I want to com
plete the question I want to know 
why Kerala is neglected in this way, 
when it is a State which spends more 
than one-third of its total revenue on 
education and is the most advanced 
State m education in India.

Dr. Xrigona Sen: I think the hon 
member’s question does not relate to 
the question which we are answering. 
I  do not knew whether in 1960 there 
was a declaration by the Education 
Minister that there would be scientific 
or regional research laboratories in all 
the States.

Shri Rang*: They h aw  fee Thumbs 
Rocket State* in  t o l l ,

Mr. Speaker: You « w  answer Ujk m  
cm . Otherwise in every State (Mgr 
will ask, that is the Baton* M » « (
the members. I do not want te 
any direction.

Shri P. Gepalaa. The laboratory ia 
so much related to science, that is why 
I am asking the question.

Mr. Speaker: Not now. Yon have 
put your ideas strongly.

Shri Bfahwaaath Boy: In view of the 
fact that scientific research regarding 
agriculture has got only 10 per cent 
of the total allocation, may I know 
whether proper attention would be 
paid to the agricultural Science 
l  e w s r c h

Shri Bhagwat Jha A n d : We are
dealing with culture. Regarding agri
culture, it should be referred to the 
Agriculture Ministry.

SHORT NOTICE QUESTION 

Delhi College « (  Engineering

SNQ. Si. Sh-4 Kaawar Lai Gopta:
Will the Minister of Education be 
pleased to state*

(a) the number of students who ap
plied for admission to the Engineering 
Course of the Delhi College of Engi
neering;

(b) whether it is a fact that the 
number of seat? in the Delhi College 
of Engineering is likely to be  less 
by about 130 this year than last year;

(c) whether thp reduction in the 
number of seats is due to the part- 
time Engineering Courses started in 
1965;

(d) the steps Government propose to 
take to Increase the number at seats 
m the said College for Electrical 
Engineering and Civil Courses; and

(e) the criteria laid down as re 
gards the percentage of nuttfcs fo r th *  
purpose o t  admission to the ■nghaw  
k m  C o ie w T




